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New Rajlway Lines in Maharashtra

2459. SHAI DEORAO PATIL : Wiil
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any proposal to
construct new railway lines in the State of
Maharashtra during the year 1969-70 and
during the period of Fourth Five Year
Plan ;

(b) whether Government propose to
consider the construction of (i) Chanakha-
Rajur (ii) Narkhed-Amraoti and (iii) War-
dha-Kolhapur Railway lines in Maharash-
tra :

(c) if so, when these are likely to be
started ; and

(d) if pot, the reasons sherefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) The
Fourth Five Year Plan proposals for new
lines have not yet been finalised. Railway
development is not based on any state-wise
or region-wise concepts but on overall
development considerations in the nationsl
interest.  As such it is difficult to say which
of the new Jines that will be taken up in
the 4th Pian will fall in Maharashtra.

(b) to (d). It is proposed to undertake
surveys for a new line from Chanaka to
Wani durtng 1969-70. A decision regard-
ing the construction of this rail link will be
taken after the survevs are complcted and
the results thereof koown. Due to the
present difficult ways and means position it
is not possible to consider the conmstruction
of Narkhed-Amroati and Wardha-Kolhapur
lines in the oear future.
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Tractor Factory in Mahsrashtra

2460. SHR! DEORAO PATIL : Wijl
the Ministe: of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether the Maharashtra Govern-
ment have demanded the establishment of
a Tractor Factory in Public Sector in that
State ;

(b) whether the request has been con-
sidered ; and

(c) if so, the result thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT. INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED) : (a) to (c). Maharashtra was
one of the several States which had asked
the Central Government for the locatian of
the proposed public sector project for the
manufacture of tractors in that State. The
State Government were informed that in
view of a tractor manufacturing plant al-
ready located in Bombay, the location of
another plant in that State would not be
justified.
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Audit Cells for carrying out Inspec-
tion of Vehicles in Automobile
Industry

2463. SHRI DHULESHWAR MEENA:
Will the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether Government have decided
10 establish audit cells in each automobile
factory to carry out the inspestion and
quality of each vehicle rolling out of the
factory ;

(b) if so, the details thereof ;

(c] the date from which these cells have
started working or will start working in
each of the automobile factories in India ;

(d) whether the cost of running these
audit cells will be passed on to the con-
sumers in the shape of increased prices of
vehicles : and

(e) if not, at whose cost these proposed
audit cells will run ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) to (c). The proposal for
the establishment of a Technical Audit Cell
for the Car Industry is under consideration.
A team of Technical Experts appointed by
Government is presently visiting the plants
of the three car manufacturers with a view
to assisting and advising the latter in
strengthening their internal inspection or-
ganisation. The team will also suggest to
Government the kind of external inspection





